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FT.3T. 1373(37).— Fral T TLRTE, ST TSTHN AT IR 1956 (1956 FT 48) (58 TaH =87 T=1a
I ATATAAH Tl TAT 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTLTT T ST
F TAT o AERIg TsT F AgHET R Srer 7 Greenfield Expressway & f&.#1. 290 & .. 369
(414001) T = -TUE & AT (ATSHLT/U5E Moy Aigd 2-AA/4-A FHT T (<), TLEA, Taeerd
3T TATAT % A1 TATS & (o0 ag G sruterd g ST |@fer avie = sqa=t § =ar @ g, vEr 9
T ST T o ST ST T AT FAT 2 |

Fr¢ oft =xfcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ amer 37 f s7-amT (1) F o7efi= @i
TS o o0 Ut I 3 START 9% AT | TH STTEAAT 6 TR T AT T gehr (o o AIae STt
AT TR T THT

UHT T ST HEH TTEERTT, TATq SHTSegMEwiT (YEITEA #.¢) AZHET &l forfegd &9 7
TEQT T STTOST 37 IEH IHH AT ATARIAT o7 SATUI 3T Teqw TTIERTT, AT rhal ol FRRTd &9 7
77 ToreT farfers T9rae gTeT F ST T STaE 917 SiY Ut =T T qHars & TETq a9 UHT i = Feed
F TATd, T TS g, o0 A% wierenry sraeds THE, Seer T AT a7 SIRAT T SAGATT T THT AT

SFATATT HL T |

1900 G1/2026 )
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3<% srferfaae &t e 3 it IT-am=T (2) F orefi werw wrfersTe grer ot A e oft srer sty
g |
TH STTERAAT o ST AT ATAT I 6 TG AT A= AT TEH TR 6 Ih FIATAT H ITASE
8 3T IAHT Raeg SAThAT gIT MLeAor 6T ST aehat & |
EEvl

HETY 57  AgHEIT ol § Greenfield Expressway & . 5T, 290 & .71, 369 # forw s1oiw T ST
FATAT HLAAT TR AT HLAAT Alad IH FT Flerd e

TS FT ATH: HFTAY ISEEIEICHE FUETE LY

EILER qIeor e T A FT TR || g s | s dewa LR ERT]

HeaT (GIRIEEEIE) (FRT)

1 2 3 4 5 6

AT T T FEAIA
e T ATH: TAATTHT
1 215 P REL LUIETa RS 1.071 (%47 1.071
ITTe T ATH: "I
2 260 P [REL LUIETa RS 0.0738 (FFa7) 0.0738
3 291 P REL LUIETa RS 0.0008 (FFa7) 0.0008
4 40 P IGELl LU IET Y 0.0165 (377 ) 0.0165
5 62 P REL LUIETa RS 0.056 (FFa7 ) 0.056
6 85 P [REI LUIETE RS 0.1308 (FFa7) 0.1308
7 Road GRERAS :n_:rw? 0.0783 (FFa7) 0.0783
UEEIEIEAEEIE R IT)
8 117 P IGEl DTk 0.04 (F%aT) 0.04
9 119 P [RELl T 0.02 (ZFea%) 0.02
10 45 P [REI LUIETE s 0.0039 (FF2a7 ) 0.0039
11 606 P [RELl T 0.0621 (ZFaY) 0.0621
12 750 P REL TifieTT 0.0311 (FF2AT) 0.0311
13 763 P [RELl T 0.0175 (Z%a7) 0.0175
14 775P IGEl TIfieaT 0.0614 (377 ) 0.0614
15 78 REL LEIETE RS 0.0276 (3Fa7) 0.0276

16 783 P GE IO IETac KN 0.0039 (FFa7) 0.0039
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17 784 P GAEARAI ILDIETS Y 0.0319 (FFa¥) 0.0319
18 788 P IEEL LD IET RS 0.0643 (3%47 ) 0.0643
19 837 P IEEL IDIETS Y 0.1093 (FF=a¥) 0.1093
20 86 P IEEL LD IET RS 0.04 (F%a7) 0.04
21 930 P IEEL T 0.2978 (FFa¥) 0.2978
EDIETa RS
22 937 P BEL LU IETES 0.0415 (F%FaT) 0.0415
23 954 P IEEL LD IET RS 0.0308 (3%47 ) 0.0308
24 955 P REL ILDIETS Y 0.0029 (FFa¥) 0.0029
25 979 P IBEL LD IET RS 0.2781 (3%4% ) 0.2781
26 982 P IGELl LU IET Y 0.1428 (F%77 ) 0.1428
27 983 P IBEL T TeheaY 0.0258 (3%a7 ) 0.0258
28 997 P IBEL T TeheaY 0.0273 (3%47 ) 0.0273
29 Road AR T 0.9198 (FFa¥) 0.9198
LDIETa K
i FT A FHiegdrel
30 141P IGELl LU IET Y 0.0266 (FF77 ) 0.0266
31 72P AT LD IET RS 0.3904 (F%47 ) 0.3904
32 73 P AT IV IETS 0.1781 (F%47) 0.1781
33 74P EEL IV IETS 0.0441 (FF47) 0.0441
34 75P IBEL T TeheaY 0.6066 (FFa7 ) 0.6066
35 76 P EEL IV IETS 0.0062 (FFI¥ ) 0.0062
36 River GEEAEA] T 0.001 (33T ) 0.001
LD 1ETa RS
Total 4.96

[®T. ¥ NHAI/Ahmednagar/ASA/LA/2022/3A3.]

g A HET, ATarF



4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th March, 2026

S.0. 1373(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after
being satisfied that for the public purpose, the land, the brief description of which is given in the Schedule
below, is required for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of Greenfield Expressway in the stretch of land from Km. 290 to Km. 369 (New
Collector Office Building, Aurangabad Road, Ahmednagar) in the district of AHMEDNAGAR in the state
of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of
this notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Dy Collector (Land
Acquisition No.1) Ahmednagar in writing and shall set out the grounds thereof and the Competent Authority
shall give the objector an opportunity of being heard, either in person or by a legal practitioner, and may,
after hearing all such objections and after making such further enquiry, if any, as the Competent Authority
thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall
be final.

The land plans and other details of the land to be acquired under their notification are available and
can be inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Greenfield Expressway in the
stretch of land from Km. 290 to Km. 369 (New Collector Office Building, Aurangabad Road, Ahmednagar)
in the district of AHMEDNAGAR in the state of MAHARASHTRA

State: MAHARASHTRA | District: AHMEDNAGAR |
SI. No. Survey/Plot Type of Land|| Nature of Area Area
Number Land (in Local Unit) (in Hectares)

L 1 | 2 L3 I 4 | 5 I 6

|
|Taluk: Ahmednagar |
|Village: Sarola Baddhi |

I 215 P ||Private |Agriculture || 1.071 (Hectare )| 1.071]
|Village: Madadgaon |
2 260 P ||Private |Agriculture || 0.0738 (Hectare )|| 0.0738|
|3 ||291 P ||Private ||Agricu1ture || 0.0008 (Hectare )|| 0.0008|
l4 |40 P ||Private lAgriculture || 0.0165 (Hectare )|| 0.0165]
|5 ||62 P ||Private ||Agriculture || 0.056 (Hectare )|| 0.056|
l6 |85 P ||Private lAgriculture || 0.1308 (Hectare )| 0.1308]|
7 Road Government E;licul ture 0.0783 (Hectare ) 0.0783

|Village: Chichondi Patil |

|8 ||1 17 P ||Private ||Agricu1ture || 0.04 (Hectare )|| 0.04|
l9 l119P ||Private |Agriculture || 0.02 (Hectare )| 0.02]
10 ll45 P ||Private lAgriculture || 0.0039 (Hectare )|| 0.0039)|

11 606 P ||Private |Agriculture || 0.0621 (Hectare )| 0.0621]
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12 750 P ||Private |Agriculture || 0.0311 (Hectare )|| 0.0311]
13 763 P ||Private llAgriculture || 0.0175 (Hectare )|| 0.0175]
|14 ||775 P ||Private ||Agriculture || 0.0614 (Hectare )|| 0.0614|
15 |78 ||Private llAgriculture || 0.0276 (Hectare )|| 0.0276)
|16 ||783 P ||Private ||Agriculture || 0.0039 (Hectare )|| 0.0039|
|17 ||784 P ||Government “Agriculture “ 0.0319 (Hectare )|| 0.03 19|
18 788 P ||Private lAgriculture || 0.0643 (Hectare )| 0.0643)|
|19 ||837 P ||Private “Agriculture “ 0.1093 (Hectare )|| 0.1093|
120 |86 P ||Private lAgriculture || 0.04 (Hectare )|| 0.04|
21 930 P Private Egﬁcul e 0.2978 (Hectare ) 0.2978
|22 ||937 P ||Private ||Agriculture || 0.0415 (Hectare )|| 0.0415|
123 954 P ||Private lAgriculture || 0.0308 (Hectare )| 0.0308]|
|24 ||955 P ||Private ||Agriculture || 0.0029 (Hectare )|| 0.0029|
25 lo79 P ||Private |Agriculture || 0.2781 (Hectare )| 0.2781]
126 982 P ||Private |Agriculture || 0.1428 (Hectare )| 0.1428]
27 o83 P ||Private |Agriculture || 0.0258 (Hectare )| 0.0258]
28 997 P ||Private |Agriculture || 0.0273 (Hectare )| 0.0273]
29 Road Government I:;‘icul e 0.9198 (Hectare ) 0.9198
[Village: Kolhewadi |
130 141 P ||Private |Agriculture || 0.0266 (Hectare )| 0.0266)
31 72 P [Common  ||Agriculture || 03904 (Hectare )| 0.3904|
|32 ||73 P ||Common ||Agriculture || 0.1781 (Hectare )|| 0.1781|
33 |74 P ||Private |Agriculture || 0.0441 (Hectare )| 0.0441]
|34 ||75 P ||Private ||Agriculture || 0.6066 (Hectare )|| 0.6066|
35 |76 P ||Private |Agriculture || 0.0062 (Hectare )| 0.0062]
36 River Government Izg?icul ture 0.001 (Hectare ) 0.001
| Total| 4.96|

[F. No. NHAI/Ahmednagar/ASA/LA/2022/3A3]
SHAIKH AMINKHAN, Director
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